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I i ,1$IL 	N idra\'aII 	i'iii ii Applicant 

v rs. 

Union of India and others 
	

Respondents 

FOR iNTRi ICTIONS 
1) 	Whetner it be referred to the Reporters or not? 

11 	•i 2) 	Whe',ner 1! 
I 
 PC crctiiate1 u1  to a!! me benches ot the '.enum 
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CUTTACK BENCH,CUT TACK 

OA NO 94 OP '004 
Cuttack, this the 1— i 	2004 

rc'IT) \.f. 
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Applicant 

Vrs 
I) 	Union of India. represented through its Director General 

of 	rot. 	'JOveiitiikiit 	of' 	htui. 	tviuiu '0! 

Communications. Department of Posts, Dak Bhawan. 
nd \ '1 *..- 	 1 1 101 (il' 

LIali NQ U £VI IL , I N d VN L.'Uui J. I 	J' 

2) 	Chief Post - Master General, Orissa Circle. AtPO- 
- I 	-- --------- -71 
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Senior Superintendent of' Post OfTices, Hhuhanesway 
TI 	 .--. 
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(North) Sub Division,Bhubancswar 751 001, Dist.Khurda. 
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Ofiker_ip_eh qrge (lan1retJ1rp11r Police Siaion 
Chandrasekharpur, Bhubaneswar, Dist. &hurda. 
Sh. Sarat Kuniat Panda, son of Sibe.ndia Panda, Vili/PO 

U1- hn - 	 T'V.+ t1i, i a!a.. , iiidtaIiei vvaI - j 'Lii. i.i,Ui U.M. 

............. 

.is r ilpc. 

 

lor rhe npplicnm - 	 c. i-c k 	m1 	R ,ni In Ii 

P.K.Bhuy'an, 	C.RNIaiiiuk, 
P K. Sah oo. 

Advocates for the Respondents = 	 Mr. S.u.Jena,ACGSC. 
i\'fr.T.L)a sit. G.A.(State) 
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RT-iffl RN.SOM. VECF-CJTATW%TAN 
Shri Lali[ Nav Miha hfihi as le ts O. cheig the  alln  

inaction of the departmental Respondents in not taking adequate steps 

according to rules to allow him to join the post of GDS 5PM, Patia 

ODS SO. 

The ('act of' the matter is that the applicant was selected ibr 

appointment to the post of GDS SPM. Patia GDS SO vide Respondent 

No.3's letter dated 16.4.2003. Ti,-  said Respondent No.3 had also 

directed Respondent No.4 to prcivide necessary trainIng to him before 

thatthe pos. e alegaton ofh appiantishe took up the charge of 	tThl 	i 	lc 

vthen on 28.2.2004 he went to join the post, being accompanied by th 

I-  •1 	 T I 	1 	 II 	 * 	 1 versecr vialis. n uuru lianu. ne was ilm aIR)vveu io enter Erie omc 

by some villagers and he was threatened by them also and since then 

he had been waiting for the departmental Respondents to take effective 

lad-
-I1.... 

u tflt fl W1.UU 	 ifl uirgc ul tii pOSt. 

The departmental Respondents in their counter have confirmed 

the allegations made by the applicant. They have put the blame for 

their inability to allow the applicant to join the post on the opposition 

ot the villagers and have also hmted that one Sri Sarat Kuimr 
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II4(4,IJII% eji L1i 	U.III.4I.iUIS. III LI (LV (4I1.* II1SJ 	 (411 ILIIIU&J1((41I( *JJ. (It 

vi1lage.was behind the trouble. 
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-I, 	One Sr' Sarat Knniai Panda, one of the caiididates föi the post 

had filed O.A.No.275 of 2003 on 13.5.2003 and by order of the 

Tribunal at admission stage, it was directed as follows: 

"Any appointment made to the post in question in the meantime 

shall be subject to the outcome of this O.A. 

ON7 	f 	alin this 	.o 	 Lit  Nai'avan Mishra (the applicant i11 .A 

'T- 01 	................1.s.I --------'+ 	LT-..---.- N0. 	t 01 .t))) ' i 	fl1disU d. 4 tli !y 	L¼.4! IIg hi '_t r0 	I 

2003 is ovcr and my finding is that the applicant in that O.A., i.e., Sri 

Sarat Kumar Panda was the most suitable candidate for appoinrni1t to 

the post and accordingly. the letter of appointment issued to the 

applIcant in (iA No. 4 of 2004 has been rescinded. Following my 

tindinin OA No. 275 of 2003 regarding selection to the post ofGf 

C,Pf 	fl. 	fTC1 	C'!Th 	4.1. 	%'\T- 'i 	-c "('(\i 	-----+ . ......... 'ii 	.i 	i , 	t TLJ' 	'ii. i 	UI1' 	, - 	ii 	-t 	ju 	ut,-t  

However, as the applicant was already favoured with a !cttcr @1 

ppo1nrmerT b' Respo"ident 10 3, r oici e in frnes'- of things if the 

applicant is otiëred an alternative appointnient in a GDS post sub jet to 

his acceptance. The applicant by filing a Memo on 29.9.2004 disclosed 

that one post of GDS BPM, Abhavamukhi Branch Post Office is i•in 

vacant.  If that be so and ii the departmental Respondents find ii.i 

Impediment in appointment of the applicant, he may be appointed to 

the post. The O.A. is accordinlv disposed hf lth the above direction. 
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